
NO.FtC.VTI-348(

THE GAUH TI HIGH COURT AT UWAHATI
(HIGH COURTOFASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

NOTIFI CATION
oatea: Guwanati, the l1b September, 2023

.l\ l20l2l9239l A### On the recommendation of the

Judicial Academy, Assam, the Hon'ble Gauhati High Court has been pleased to direct

all the Grade-I, II and III Judicial Officers of Assam, Nagaland, Mizoram and

Arunachal Pradesh to attend a Sensitization Programme on"Role of Judiciary in

Envitonment Prutfition with Special Reference to Wildlife PrcEction

44/1972 and Other Fo,est Laws" *heduled to be held on 29-09-2023 from

O4:OO P.M. to 05:30 P.M. through virtual mode.

The link for the aforesaid training is https: / /bit.lv/3OU okSE

The General Instructions for Training (online mode) for participation

is enclosed along with the Notification,

By Order,
Sd/- S. Dhar

REGISTRAR (JUDICIAL)

Memo No.HC.Vrr/348(ft.I) 2012t9240-9264 A Datedr 11-o9-2023

Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati, Assam.

2. The Registrar (Admin./Vigilance), Gauhati High Court, Guwahati.

3. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati

High Court, Guwahati.

4. The Reglstrar, Gauhati High Court, Kohima Bench, Kohima / Aizawl Bench,

Aizawl / Itanagar Permanent Bench, Yupia.

(He is tquesd to inform all the Judicial Officerc of his

tepective SbE about this notification aeodingly)
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5. The District and Sessions Judges,

Eajali / Baksa / Barpeta / Biswanath / Bongaigaon I Cachar, Silchar /

Charaideo / Chirang / Darrang / Dhemajl / Dhubri / Dibrugarh / Dima Hasao

/ Goalpara / Golaghat / Hailakandi I Hojai I Jorhat / Kamrup (M) / Kamrup /

Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur / Majuli / Morigaon /
Nagaon / Nalbari / Sivasagar / Sonitpur / Tinsukia / Udalgurl / South

Salmara-Mankachar / West Karbi Anglong.

(He/She is rcquesd b inbrm ail trte Judicial Offterc under

his/her @nt ol about this notification amdingly),
6. The Secretary, Gauhati High Court Legal Services Committee.

7. The Presiding Officer, Industrial Tribunal, Guwahati / Dibrugarh / Cachar,

Silchar.

8. The Member, MACT Kamrup, Amingaon / Cachar, Silchar / Kamrup (M) No' 1,

No. 2 & No. 3 / Nalbari / Sonitpur / Nagaon / Goalpara / Dhubri / Barpeta'

9. The Presiding Officer, Labour Court, Dibrugarh / Kamrup (M).

10. The Special Judge-cum-Judge, Designated Court, Assam'

11. The Special Judge, Assam.

12. The Special Judge, NDPS Court, Guwahati, Assam.

13. The Special Judge CBI & NIA, Guwahati, Assam'

14. The Special Judge, CBI, Addl. Court No. 1/ No. 2/ No. 3 Guwahati, Assam.

15. The Principal Judge, Family Court, Kamrup (M) No. 1, No. 2 & No' 3/ Nalbari

/ Dhubri / Barpeta / Cachar, Silchar.

(He/She is rcgusd to inform all the Judiabl Officets of the

rcspective Coutt about this ilotiftcattbn)

16. The Member Secretary, Assam State Legal Services Authority/Nagaland State

Legat Services Authority/Mizoram State Legal Services Authority/ Arunachal

Pradesh State Legal Services Authority.

(He,/She is rcquesfud to inform all dte Judicial Otrtcerc of
SEE Legal Seruirc Authority and District Legal SenliLEs Authortry

a bo ut th r's ilo ti fr ca tio n ).
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17.The loint Registrar (ludl' / PM&P / Recruitment / Vigilance)' Gauhati High

Court, Guwahau'

" :],::lT['i J:ffi';";'*anath / Bonsais:":]:"" / charaideo /

Chirang / Darrang / ontrnu:l'l oi'u'i / Dibrugarh./-Dima Hasao / Goalpara /

Golashat / Hairakandi , -"r",1"'i" / Kamrup ll'.1:t" 
/ Karimsanj /

Karbi Anglong' *oora'*" t"nnimpur / Maiuli / Morl:aon / Nagaon / Nalbari

/ Sivasagar / Sonitpur''*'o" / Udalguri / South Salmara-Mankachar /

**.^:;:;:';:t; 
rquend to inrorm att tneiudiciat officets under

his/her ontrcl about this Notification aodinglh'

19.The Depury Registrar t'"tti'*"t'n'ent-I / Recruitment-Il)' Gauhati High

Court, Guwahati'
Gauhati High Court' Guwahati'

20. The.Projed Manager'

(He is rcquabd b uPload t!'e notification immdiatelY in the

official websiE of the Gauhati High Court' Guwahati)'

21. The Administrative Offlcer' ludicial Academy' Assam with a request to Place

the Notiflcauon before the Hon'ble Director, Judicial AcademY

22. The Private Secretary to Hon'ble Mr. lustice Manash Ranjan PathaK Gauhati

LordshiP's kind information'
High Court, Guwahati for his

Gauhati High Cout' Guwahati'

23 . The C.A. to the Registrar Genera
t{ol llE€ESS RILY rt{ otgEt or sEtttoirfl:l

rnrE usr of ofECEas HERENIIoVE rs $
$)\

+
.r5
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IUDICIAL ACADEMY, ASSAM

G9[eEl-!,qstrtrqEoltsjor l!tl!!U!g'( OnlitE !!'gdc)

1. The trarninq programme will be conducted by usirq the Ontrne VC/MeeUrE Softi"are

.M.lo'oeoft. Teams' which will be two way audio vrdeo rnteracton'

2. Pankpants are to ' ioin tIE traioim bY dis#ino their fuU--oaEe via $e k'ning

Lnk as notrfied and also u

3. ParticiPa nts are lequestd

befac tlrc sdreduled ti

ploaded rn tlle tYebdte of ]udrial AcadernY' Assam

to neport online through ;ornrnq Lrnk' at least 10 m'nutf,5

rne of V.tdeo Cmfererre and maintain Punduality'

4. Particrpants are to keeg their video Otl'

u!8!{!q themselves

b. At the end of the delrberatron of the Re.sourcc Persoo' Balgel!9nE-BlI-nile-halc

t

condution of the trainina'

5. All d€ Partcrpan6 are to follow thc Videc Conference Protdols hke: '

a. xc€o trremserves muted uo!r_&_pnlqs_ therarga,oyv€d by thc lr€Jzntef !9

wit,l R n.

to indic?te that he/ shlqlould ti

!Aer-e-3EC[.-OO-ao
ft

e

an

( Ensure propnr lnternet cMne(lvrty wtth ad€quate data so that ttleY @n aRerd U|e

E-Harl - sugqestioo.laa@gmail com

Moble. - 8721028535 / 8133998881

. NOte: Th€ Same rs ess€otral for preparatron,

report.

training without any network and conneclivity isstle

5. P-dnripdlts arc to wear formal attire (befittrng an otfrcer) while atteMirq dle traning

7. PartioPants are to check the o16t;31 vlsbsrte of ludrcial AcademY' Assam for uPdates'

8. loining Guide (Steps belovr are to b€ follo'"'{):

> Oict on tile given link or typ€ the grven link on the brows€r'

> A new tab with a PoP uP will open

o Se+ert 'OPen Mic'osoft Teams' rf you lrave Mkrosoft Teams App installed in your

dg'rtce.

OR
. Cancel the pop-up and ch'k on'Continue on thrs brou6er''

> For Smar@horP Nicrosot feats App needs to be rnstalled beforc )dning tlE vC'

Note; - Queri6 and other rnformatron through emarl may be obtained frorn: -

maintenance and submissbn o{ a'crate


